NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH . |
NEW DELHI L

C. P. NO. 45(ND)2009 A
CA. NO. i

PRESENT: SMT. INA MALHOTRA
Hon’ble Member (J)
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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH 0F||u
THE NATIONAL COMPANY LAW TRIBUNAL ON 20.10.2016

NAME OF THE COMPANY: Dharmander Parabhar & Ors. V/s. M/s. Viaggindia Tours &
Travels Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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Arguments heard. Both counsels shall submit their written synopsis.

2. To come up on 04.11.2016. 7% i
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(Ina Malhotra) i
Member Judicial - i




